DELHI LEGISIATIVE ASSEMBLY SECRETARIAT *
' - BULLETIN PART=1I
(General infermation relating to Legislative & other matters)

Monday 7th August, 2000/Shravana 16, 1922(Saka)

10
o-Io - DETENTION AND RELEASE OF MEMBERS

The follewding message addressed to the Hon'ble Speaker,
Delhi Vidhan Sabha, Delhi was received from the Police Station

parliament Street, New Delhi 3 =

* The following MILAs of Delhi Vidhan Sabha were
detained u/s of the D,P. Act at Police.
Station Parliament Street at 11,30 AM on 5/8/2000
for disobeying the lawful directions ef Pelice
namely S/Shri Tarvinder Singh Marwah, Deep Chand
Bandhu, Tek Chand Shamma, Naseeb Singh, Smt.Kiran
Walia, Ramesh Kumar, Sheesh Pal, Moti Lal Bokolia,
Mukesh Sharma, Smt. Meera Bhardwaj, Smt. Tajdar
Babar, Subhash Chepra, Smt, Darshna Ram Kumar,
lanwai Singh, Jagdish Anand, Bheeshm Sharma,
.Mar‘;ender Singh Bhattewala, Roop Chand and Mahender
Yadav. . ‘ _
They were released at 11,40 AM from the same place
on the same day i.e. 5/8/2000,"

S.K. SHARMA
SECRETARY
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